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.a...mt speat 011 Tourima In Ba,I"".u 
durlllr Folll'th Plan 

9119. SHRI SHIVNATIJ SINGH: Will 
the Minister of TOURISM AND CIVIL 
AVIA TION be pleased to state what 
per cent of the total amount spent on 
tourism durinl: Fourth Five Year Plan 
has been spent in Rajasthan? 

THE ~INISTER OF STATE IN THE 
MINISTRY Or TOURISM AND CIVIL 
AVIATION (DR. SAROJINII MAHl-
SHI): During the Fourth Five Year 
Plan, the Department of Tourism and 
the India Tourism Development Cor-
poration incurred an expenditure 
amounting to Rs. 56.00 lakhs on vari-
ous Tourism schemes in Rajasthan as 
detailed below:-

1. An amount of RS. 26.00 lakhs was 
spent on provision of supplementary 
accoinmodation at number of Tourist 
centres such as Bharatpur, Jaipur, 
Jaiaalmer etc. This expenditure con. 
stitutes about 16 per cent of the total 
aIloc a tion und er this head In the 
Fourth Five Year Plan. 

2. 'The India Tourism Development 
Corporation incurred an expenditure 
amounting to Rs. 30.00 lakhs on ex-
p~on/renovati~ns of Laxmi Vilas 
Palace Hotel, Udaipur. 

FJ:pm the'provision under the Hotel 
Development Loan Fund, a sum of 
Rs. 60,00 lakhs was sanctioned and 
disbursed to U.P. Hotels Limited for 
thei.v:onljtruc~~on of Ho~~ ,C;lerks Amer 
at l4»>ur, '.', 

In .addition to the afore.aid expendi-
ture 'InCUrred by the DeDartment Df 
Tourism and India Tourism Develop-
mlilpt Corporation on various tourism 
KhemIs In Rajasthan, the State Gov-
ernment also ineurrcil an. expenditure 
ofRs, 79.90 Iakhs durinRtbe Fourth 
Plan period on Tourism eclieme8. 

Sizeable expenditure flas also been 
incurred duri~ the FDurth I'lve Year 
Plan on production of TOurist litera-
ture on places of Interest in Raia~
than. 

Landin, facilities for Interflu, AIrlines. 
of GOB ' 

9120. SHRI A. K. M. ISHAQUE: Will 
the Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) whether 'Intex-IIug' Airlines of 
German Democratic Republic . ha9, 
requested for landing facilifies in 
Indian airports; and 

(b) if so, the reactiOn of Govern-
ment in this regard? 

THE ~INISTER, OF TOUR!S¥ AND 
CIVIL AVIATiON (SHRl,R.A.J BAlIA-
DUR): (a) and (b). Yes, Sir. At the, 
request of the GDR Embassy in India, 
'Interf\ug' has been eiven permlaslon 
to over-iii the IDdian territory or land 
at an Indian airport 10r unforeseen 
technical reasons, on a weekly basis, 
on ,the rpute Berlin-Moscow-Tasbkent-
Dacca..BanoI and back, ~ve Sep-, 
tember, 1973. 

RIghts to land at Indian airports. 
for tramc purposes are, ho,.,ever, ROt. 
given to 'Interllug', 

., Overdrafta ~ W_ BeDPI aDd 
.ahanllhtra 

9121. SHRI A.' K. M. ISHAQUE: 
Will the Minister of FINANC& 
be- pleased to state ,the monthly iJUl'e!l 
of oVlVdrafts draWl\< by Wflat Benpl 
and Maharashtra QJl Reserve Bank 
of India from May, 1972 upto the end' 
of Aprll, 1974? 

THE MINIsrER'OP STATE IN THE 
MINISTRY OF FINANCE (SRRl K.R. 
GANESH): Monthly llj(\lre. of over-
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dratts 011 the iast day of eac!b month 
lram May, 1972 liplo April, 1974 are 
as :ft,li.bws:"'-

STATE DATE AMOUNT OF 
OVERDRAFT 

-----
I. Maharashtra Nil 

Rs.Lakhs 
2. West Bengal 28-:Z-1973 3:z8,:z6 

29-12-73 0'48 

30'3'74 
(Unad-

1527'9:Z 

justed) 

htittlts to strliUea. .... ,el'II at 
~ .AItpGrt 

BIB. SHRI A. K. K. ISHAQUE: 
SHRI M. RAM GOPAL 

REDDY: 

Will the..¥lnlster Of 1'OtmISlt AND 
Cfl7iL A V1A TIOiIl be kiieased to 
state: 

(iI) whethet an "lnterftug AirHne." 
illlht laftded. at Calctttta Airport on 
1he 2nd April, 1974 as It could not 
land its ail'craft at Dacca Airport due 
10 thunder-storm; 

(b) if 16; 'kHeaier CalcUtta Atrport 
authoritie.3 haa _~ .y cognizance 
·of these stranded passengeTs; and 

(c) if not, the reasciID therefor? 

THE MlM!5TER 01' TOURISM AIf]) 
·CIV.lL A ViA TION (SHIt! l\AJ BARA-
'DUR): (a) Yes, Str. 

(b) The matter is beiDl! looked into 
10 see if there ·was any lapse. If a lapse 
is establi8hed. aJlPfOt'riate actiOB will: 
~talleno ' 

(c) DOes not atisl!. 

C)pefIIq ." Apicaltaral Devel~ 
Brancbes III Madhya PradeIIb, West 
Bmpl, Assam and Maharasllka 

9123. SHRl A. K. M. ISHAQUE: 
Will the Minister of FINANCE 
be pleased to state the number ot 
Agricultural Development Branchea 
opene-d by State Bank of India group 
in West Bengal, Assam and Maharash-
tra upto date with the locations there-
of, District-wise in these State_' 

THE DEPUTY MINIST:i!:R IN THE 
MINtSTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATG!): A state-
ment indicating the requisite infor-
m!ltitm is enclosed, 

,statement showing the particulars ('f 
Agrieulht!'dl Development BrallChes 
opened by State Bank of India Grc'ltp 
in Assam, Maharashtra and We~t 
Bengal as .upto 31st January, 1974. 

STATE 

Assam. 
(IADB) 

Maharashtra 
(7 ADBs) 

West Bengal 
(5 ADBs) 

District Centre 
where 
AD~is 
10CIIied 

Sibsagar Teak 

• Bhandara SuoJi 
Satara Satara 
Amravati Achalpur 
Bhir Bbir 
Nanded Nanded 
Parbh.m Parbllan j 
Osm~DIMti 

Hooghly Chinaurah 
Hooghly Arambagh 
Burdwan Kalda 
Birbhwn SiliUhla 
West K.tIftIiII 
Dinajpur 

laile itt DaIiOtt Castobl CI6a1'a'DM 
Permit to Technical bUItit~ 

9i24. KUMARI KAMLA KUMARI: 
Will the Minister of COMMERCE 
be pleMeci to state: 

(a) wllether Government hne 
iilloUiihed the policy of is~ BlaBket 
Cb~t'n dleall'*Dee Perilrlt to "TedIne-
logical inltltatel; 




